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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
SECOND SESSION
BULLETIN - PART 1
{Brief Record of Proceedings)
Monday, October 3, 2016
No. 21
The Assembly met at 8.30 a.m. with Mr.Speaker in the Chair.

The Members belonging to the opposition entered the well of the House
raising slogan and tried to disrupt the question hour demanding a discussion to
end the hunger strike staged by 3 Members in the foyer of the Assembly hall
demanding reduction of the course fec of private self financing Medical
Colleges. As it was difficult to carry-out the business of the House the Speaker
temporarily adjourned the House at 8.38 a.m,

The House re—assembled at 9.39 a.m. with Mr. Speaker in the Chair.

The Leader of Opposition informed the House their decision to abstain
from the rest of the business for the day, in protest againsi the attitude of the
Government towards the hunger strike of Members. Then the Members

belonging to UDF and Kerala Congress (M) staged a walkout.

Calling Attention;
Shn C. K. Saseendran called the attention of the Minister for Revenue and

Housing to the necessity to take steps to vest the lands reported to be illegally
possessed by individuals and organisations in the State. The Minister made a

statement therto.
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Matiers raised under Rule 304:
The matters raised under Rule 304 are listed below:
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The Ministers concerned made statements thereto.
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Government Resolution under rule 118:
Shri P.Thilothaman, Minister for Food and Civil Supplies moved a
resolution under rule 118 as given below:

“201- 03 wodeean] AOQRIENGEMIe 2013 RO s-m mealed adew)o
falfm aaule eauisadm MlDde MIUROS MoMNIMET MSa(leIen) a0ad
avAD S3eI9s1auoo M aled msms‘!&g;mom;'].quémod @16MOS  Criddh} WIENT.
aynomd wao aldgRAcWIe MSqflwd mmoquS muoan 2l ) ool manes
momunam ol e&la)] o0 aEle)m mm‘la, womyaladl®e GdaiMo
W@ am 219 01 @I 1. f0CnJaUE  TUoMIND MEHED o). afl. a@d. anes woolal
c1d 2y 020 e Blee)mm  qusniavlul miesslenas BSMIWIM)BEYOS afltdeme
sl apaITuXTigfla) Gax(m aimikive @lo@amo A)S)OMOIDAATIS  af)SOTFIEHeNIN).
SOmNEIo CAHDHKTINTG SanONOEMEce BRI OOEO00ELIN  TUGADAKDY0
ORI BHWOSNS. TR G Bmivao msqlenenionad oiejeome
OIEOMe  HRROEOBHIHDW}0 RO al®H000 MSaSlddd aleeoNdla)01dle)o
QalGIAD AVIaN2IOLOTITE B MMIBROMNO aljN:al@laaUlananaamm]o qyoqusol
somimilol ruoallwome mlainllengs os0gEwin 2181 239 MOE BlHOJT GO
alladimo mysGMio RIZIEISHEANOAIM0 @D T anadaoionyan].”

Then the House passed the Resolution.

Financial Business:

Discussion and Voting on Demands for Grants in the Revised Budget for
the financial year 2016-2017.

Shri Kadakampally Surendran, Minister for Electricity and Devaswoms

moved Demand No. XXXIX — Power, and Shri Ramachandran Kadannappally,
Minister for Ports, Museums and Archaeology moved Demand No. XL - Ports,
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for the amounts shown against them under the column 9 in the list of Demands
for Granis respectively.

The Minister for Finance and Coir laid on the Table a statement under
Rule 236(3) with regard to Demands No. XXXIX and XI. Cut motions werc nol
moved.

The following Members took part in the discussion.

Shn M. Rajagopalan

Shri K. J. Maxy

Shi P. C. George

Shri V. R. Sunil Kumar

Shri C. K. Nanu

Shri K. Ansalan

Shri V. K. €. Mammed Koya

Shri E. T. Taison Master

Shri A. M. Ariff

Shri Kadakampaily Surendran, Minister for Electricity and Devaswoms and
Shri Ramachandran Kadannappally, Minister for Ports, Museums and
Archaeology replied to the points raised in the discussion. The Demands were
passed unanimously.

The Housc adjoumed at 1.17 P.M. to meet again at 8.30 a.m. on Tuesday,
QOctober 4, 2016.

V. K. BABU PRAKASH,
Secretary.



